
ment showing the drtails of the faci-
lities and amenities which have been 
provided so far for the welfare. of 
disabled children in each 8tatedurmg 
this intematiOltal year of disabled ? 

,..- I.'!M 

- THE .... DEPUTY' MINISTER.· 
IN TIlE MINISTERIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN 
THE DEPARTMENT OF PAR-
LIAMENT ARY AFFAIRS (SHRI 
MALLlKARjUN) : A statMllent is 
laid on the Table of thc Sabha. 
[PlGeM in L1brtny See No. vr .. 
3!;t68/81]. 

Effect oa. eyes of childrea studyiDg 
at ~ry early age 

.'100. SHRI BALKRISHNA 
WASNIK: Will the Minister of 
EDUCATION AND SOCIAL 
WELFARE he plcased to statf": 

(a) whether thc opthalml)logist~ 
wht) participatcrl in a scminar on 
th., prf"ycntion of blindness among 
childrcn held in Delhi in NOVl'mhf"f, 
1981 Wt"rt" of the vicw that scnding 
childrrn to school before the age of 
six years incrcasC's the chances of 
ey .. damage; 

(b' whl'ther all the public !>ch(~ols 
functioning in the country and th(" 
efluuational shops admit children in 
schools at the a~f" nf thret" yl'ars; 
and 

(c) thc reaction of (',.ovcrnn:ent 
tht:~t:to and what stcps thev propose 
to take to cnsure that children an-
Sf;)t t(' schools at proper age? . 

THE DEPUTY MINISTER 
IN THE MINISTRIES OF RAIL-
WAYS Al,,\D FDUCATIOK AND 
SOCIAL WELFARE AND IN 
TIlE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) to (c). The 
participants of a Seminar on 'pre-

Written AnatDerB 

vention of blindness among children' 
organised recently by the Dr. A. V. 
Baliga Foundation of Delhi ex-
pr("ssed concern on the incidence of 
damage to eyes due to strain of 
reading and writing introduced 
below the age of five years. 

Formal education hegins in 
class I for which tht' age of entry is 
at least 5 plus; mostly, in fact, 6 
plu~. 

In sOme cases, childrf'n in the 
age group ~-6 arr exposed to pre· 
schooling. Tht' ('arly childhoocl 
~ducation in these cases generallv 
is more ill thc nature of play group 
activitics. Sud' early childhood 
education is IH')stiy under private 
auspices over which ~tat('s/Union 
Territories have no contrOl. Specific 
information about what private 
institution do in I his area is not 
availabble. 

lraaiaa Stucleat8 ill ladia 

.501. SHRICHITIA MAHATA: 
WUl the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to lay a statemcnt showing : 

(a) whether a large number of 
Iranian students are living in India; 
and 

(b) if so, the number of Iranian 
students, wUversity-wise ? 

THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIA-
ME~lARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) and (b). 
According to the informati9n avail-
able in the Ministry the total num-
ber of Iranian students studying in 
various universities and lnatitutioils 
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flf Nation~l Importance as.on 31-3-80 
is 4064. A sta tement giving Wliver-
sity-wise break-up is laid on the ta ble 
of the Sabha. [Placed in Library. 
Sfe No. LT--3269/81.] 

P.,...ess or KoakaD Railway 

.502. SHRI OSCAR FERN~N­
DES : Will the Minister of RAIL-

. WAYS be pleased to state: 

(a) progrellS achieved 
£on~ation of Konkan 
and 

in the 
Railway; 

(b) the time that would be needed 
to complete the project to reach up 
to Mangalore? 

TIlE DEPUTY MINISTER IN 
THE MINISTRIES OF RAIL-
WAYS, AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIA-
MENT AR Y AFFAIRS (SHRI 
MALLIKARJUN) : (a) As a part 
of the concept of linking Bombay 
with Mangalore along the Wrst 
Coast, a 62 kms. long broad gau,~e 
line from Apta to Roha is under 
construction. On completion of the 
work in this section, thrl'e is also a 
proposal to f'xtC'nd it to Dasgaon. 

(b) Apta-Roha line is expected 
to be completed in r982-83. There 
is no proposal to take up the work 
beyond Roha at tl:is stagr. 

Sale of Railway Service COID-
mission Quesdon Papers 

5372. SHRI PIUS TIRKEY : 
Will the Mi.nister of RAIL WAYS 
be pleased to ~tate : 

(a) whetLer it is a fact that the 
questi.on paper for the Railway 
s ervicc Commission ExamUla. ion held 
in October IgBr at Allahabad 
were sold for Rs. 50 /- to Rs. 'Jon/-
per question papcr ; 

(b) if so, the action taken by 
GoveJ;'Ilment, apart from cancelli,Qa 
the Examination for the se]ectiQJl-or 
clerks, Guards, Ticket Collectors and 
Assistant Station Masters; 

(c) whether Governmen t propose' 
to order a C.1U. Enquiry into thh 
matter; 

(d) when Government propose to 
conduct the canceJl«:d exrmir.arions; 
and . 

(e) what steps will be taken to 
ensure that such malpractices do not 
recur? 

THE DEPUTY MINISTER lIN' 
THE~INISTRIESOFRAILWAYS 
AND EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY 
AFFAIRS (SHRI MALLIKARJUN): 
(a) No complaint to this effect has 
heen rf'eeivf'd. 

(b) Th(· matter is:being investi-· 
gated. 

(c) Yes. 

(d) In February, 1982. 

(e) Instructions have been issued' 
to the Railway Service' Commission' 
to ensure that the examinations are 1 
held with strict invigilation and in a 
fa ir manner. 

No ..... vai1aiitWty of Es.adaI 
Mediciaes at CGHS Di ..... ....,. •. 

Dev Nagar, New DeIW 

5373. SHRI G. M. BANAT-
WALLA : Will the Minister of 
HEALTH AND FAMILY WEL-
FARE be pleased to state: : 

(a) whether Government are 
aware of the non-avalauility of 
e'ssential medicines at Central 
Government Health Scheme Dispen-. 
sary at Devnagar, New Delhi ; 




